SCHEDULE 1
FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
GREEN INDUSTRIAL IMPEX PRIVATE LIMITED

I. NAME OF CORPORATE PERSON GREEN INDUSTRIAL IMPEX
PRIVATE LIMITED

2. DATE OF INCORPORATION OF CORPORATE 10" August, 1989
PERSON

3. AUTHORITY UNDER WHICH CORPORATE Registrar of Companies- Chandigarh
PERSON IS INCORPORATED/ REGISTERED

4. CORPORATE IDENTITY NUMBER / LIMITED U27320PB1989PTC009616
LIABILITY ’
IDENTITY NUMBER OF CORPORATE PERSON

5. ADDRESS OF THE REGISTERED OFFICE AND HOUSE NO. - 2871/1, GURDEV
PRINCIPAL OFFICE (IF ANY) OF CORPORATE Ifﬁg(‘;‘lR’ LUDHIANA, PUNJAB-
PERSON

6. | LIQUIDATION COMMENCEMENT DATE OF 10™ FEBRUARY, 2022
CORPORATE PERSON

7. NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE | MR. PARMINDER SINGH BATHLA,

NUMBER AND THE REGISTRATION NUMBER OF | SCO-6, 3RD FLOOR, FEROZE
L GANDHI MARKET, LUDHIANA-

141001

LIQUIDATOR EMAIL:-bathla7@gmail.com

(M) +91 9814117434 / +91
9216502700

IBBI REGISTRATION NO: IBBI/IPA-
002/IPN00217/2017-18/10669

8. LAST DAFE FOR SUBMISSION OF CLAIMS 12™ MARCH, 2022

Notice is hereby given that the Green Industrial Impex Private Limited has commenced
voluntary liquidation on 10" February, 2022.

The stakeholders of Green Industrial Impex Private Limited are hereby called upon to submita
proof of their claims, on or before 12™ March 2022, to the liquidator at the address mentioned at
Sr. No. 7.

’

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date : 10™ February, 2022 CS Parminder Singh Bathla
Place: Ludhiana Liquidator
IBBI Registration No: IBBI/IPA-
002/IPN00217/2017-18/10669
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PUBLIC NOTICE VARDHMAN HOLDINGS LIMITED
yrmed that our client, M/s. Muthoot Finance Ltd. (GSTIN 32AABCT0343B1Z7), Registered Office: 2nd Ghaiid |9ar L‘i Ludhiana.
Banerji' Road, Kochi-682018, Kerala, India, CIN: L65810KL1997PLC011300, Ph.: +91 484-2396478, NOIIGE

i i Thi ity Share Certificates of Yardhman Holdings Limited, Chandigarh Road, Ludhiana,
5506, mails@muthootgroup.com, www,muthootfinance.com s conducting Auction of ormaments (NPA 2 :;qutﬁmﬂs beoN, Aot Sty s Bolowie

31.01.2021), pledged in its favour, by the defaulting Borrowers, as detailed hereunder. All those interested o Reve appiie for st of cplicte shure certicaiss. Afyone Pauing abjection 1o fhe
same may apply to the Company within 15 days of this nolice otherwise, the Company shall
1022 " proceed toissue duplicate share cerfficates: |
11,934,953, 966, 975, 978, 979, 884, 1005, 1022, 1024, 1027, 1106, 1108, 1109, 1148, 1173, 1226, 1248, NAME ms%gm

72, 1274, 1275, 1282, 1264, 1288, 1295, 1302, 1304, 1305, 1307, 1308, RGL-76, 83, 86, 87, 94, 96, 97,
112, 114, 120, 123, 125, 129, 138, 153, 154, 158, 162, 181, 182, 190, 197, 198, 202

11,02.2022, Auction Centre: Ground Floor, Opp. ICICI Bank, Court Road, Near SBI Bank,

2603 . Shanti Prasad Vaish 2503 63091 -64046 58

Jal Bhagwan Goyal
Parveen Jain 192747 1287005- 1287044
1287045- 1287124
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TS, 750 050 080 $3T BEDS 9660 565 857 S5V 8587 9584 S68S 3647 8880 702 ! ~ PUBLIC ANNOUNCEMENT

BN IS 530 5T 576 £7S0 5758 5758, 8774, 5773, 8782, 5786, 5705, 5800, 5806, 8811, {Reguiation 14 of the Insolvency and Bankruptcy Board of india
P8 8558 857 &57% 5577, 5578, 5354, 3555 5338, 8395, 5900, BS01, 902, 8905, 8906, 6907, 8913, (Voluntary Liquidation Process) Regulations, 2017)

IS B e 804s 5085, 5077, 8981, 898, £932, 6393, 5997, 9004, 9006, 0011, 9012, 9014, 9017, FOR THE ATTENTION OF THE STAKEHOLDERS OF

I 5880 802 9034, 9038, 9041, 9049, RGL-206, 209, 326, 345, 429, 433, 437, 445, 463, 465, 499, 510, GREEN INDUSTRIAL IMPEX PRIVATE LIMITED

[ 59 5% 578 587, 504,610, 514, 625, 632, 633, 645, 655, 658, 667, 583, 684, 699, 704, 717, 718,720,|  §{7.|Wame of Corporate Parson Green industrial Impex Private

[t e 755 776 781, 783, 794, 804, B10, 814, 822, 826, 828, 830, 831, B35, 843, 844, 856, 869, 876, Limited

£ S8 397 520 837, 940, 950, 951, 958, 979, 993, 996, 997, 998, 1000, 1002, 1003, 1005, 1006, 1016, 2.| Date of Incorporation of Corporate Person | 10th August, 1089
[5 90 1050, 1051, 1062, 1063, 1064, 1066, 1067, 1078, 1082, 1091, 1095, 1103, 1118, 1119, 1123, 3. [ Awdronity under which Gorporate Person is | Registrar of Companies- Chandigarh

5 W51 1154, 1164, 1169, 1174, 1181, 1184, 1188, 1193, 1213, 1215, 1216, 1217, 1218, 1221, 1223, Incorporated/ Registered

B+, 1255, 1256, 1258, 1260, 1261, 1262, 1265, 1266, 1269, 1270, 1272, 1273, 1276, 1277, 1280, 1281, T [Cororate Taerty NumberLiied Lty | UZ7 T20PBT085PT

B8, 1289, 1290, 1291, 1292, 1283, 1294, 1295, 1297, 1302, 1308, 1308, 1310, 1320, 1343, 1346, 1349, Identity Number of Corparate Petsen .

70,1371, 1376 [5-Address of the Hegistered Offiae and Holise flo. 2687771, Gardev Nagar,

02.2022, Auction Centre: First Floor, Ward No. 5, Main Gurudwara Road, Opp. OBC Bank, Paonta Principal Osfice (i Any) of Corporate Ludhiana, Punjab-141001 :
; : Person . 4

e loan accounts shown under the branch head will be conducted at the respective branches. 6. | Liguidation Commencemant Dale of folh February, 2022

1 case the auction does not get completed on the given date(s), then in that event the auction in respect Corporate Person

‘ontinued on Second Auction date at given auction centre, and further in case the said oraments are 7. Name, Address, Emall Address, Telephone | Wir. Parminder Singh Bathia,

1 on these dates then such auction shall be continued on subsequent days thereafter, at this same venue. Mumber and the Registration Number of | SCO-6, Brd Floor, Feroze Gandhi

isued in this respect, the Linuidator . Markez, Ludhiana-141001

e e

A ity o, | +818218502700
fobi Registration No: lbbi/
d Ipa-002pn00217/2017-18/1 0669
+—1|8. | La5tDate Tor Submission of Claims 12ih March, 2022

Notice is hereby given thal the Green Industrial Impex Private Limited has
tommenced voluntary liguidation on 10th February, 2022,

The stakeholders of Green Indusiriat impex Private Limited ate hereby calied uponito
subenit a proof of their claims, on or before 12ih March 2022, to the liguidator at the
address mentionedat Sr No. 7.

| Tha'tinancial ereditors shall submit their proof of slaims by elsctronic means only. Al
other stakeroiders may submit the proof of claims in person, by postorby electronic
means,

Submission of false or misleading proofs of claim shall attract penalties.

£ CS Paminder Singh Bathia

RBORUNDUM UNIVERSALLIMITED 3%

CIN: L29224TN1954PLC000318 STYRaREY
iistered Office: 'Parry House', No.43, Moore Street, Chennai - 600 001
Tel: +91-44-30006161 Fax: +91-44-30006149;

Eestorservices@cumi.murugappa.com Website: www.cumi-murugappa.com

CONSOLIDATED UNAUDITED FINANCIAL RESULTS FOR THE
TER AND NINE MONTHS ENDED DECEMBER 31, 2021

Liguigator
(Rs. in Lakhs) Data : 10th Fedruary, 2022 18B1 Registration No:
ST Tis e G Place: Ludhiana IBBY/IPA-002/IPNODZ17/2017-18/10669
ended anded ended
Particulars 31.12.2021 | 31.42.2021 | 31.12.2020
Unaudited
pheces foRen ) anee | TR0 TATA CAPITAL HOUSING FINANCE LIMITED
iod before share of profit of equity accounted 13718 36050 10943 Registered Office : 11th Floor, Tower A, Peninsula Business DEMAND
ial ifem, non-contralling Interests and income tax Park, Ganpairan Kadam Marg ﬁfﬁﬁr Ezrel. Mumbai ﬂUﬂmg NOTICE
K ol tbare e i of sy acbuiiind Gontact No. (022) 65069383 (CIN NO. UST130NH2008PLC 167552)
: : 10155 27831 8765 Under Section 13 (2) of the Securitisation and Reconstruction of Financial Assets and
5 MWl Nl Gt g ke 1 iooimne o Erires et o Bty e AT L2 (R okl Bl o B
& Income for the period after non-controlling interests Interest (Enforcement) Rules, 2002 (“Rules").
irthe period (after tax) and Other Comprehensive 9172 29189 11305 Whereas the undersigned being the Authorised Officer of Tata Capital Housing Finance
Limited {TCHFL) under the Act and in exercise of powers conferred under Section 13
I 1898 1898 1895 (12) read with Rule 3 of the Rules already issued detailed Demand Notices dated below
1 under Section 13(2) of the Act, calling upon the Borrower(s)/Co-
revaluation surplus G 312511531;1 o021) Borrower(s)/Guarantor(s) (all singularly or together referred to “Obligors”)/Legal
as El Heir(s)/Legal Representative(s) listed hereunder, to pay the amounts mentioned inthe| .
e Vel ok He-1/-each) - Rok anaalised respective Demand Notice/s, within 80 days from the date of the respective Notice/s, as
5.35 14.57 463 per details given below. Gopies of the sald Notiges are served by Registered Post A.D.
5.34 1454 462 and are available with the undersigned, and the said Obligor(s)/Legal Heir(s)/Legal
Representative(s), may, if they so desire, collect the respective copy from the
undersigned on any working day during normal office hours. In connection with the
hmmgumﬁgwmg@@mmmwmd above, Notice is hereby given, once again, to the said Obligor(s) /Legal Heir(s)/Legal
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(03 INSTITUTE OF INSOLVENCY PROFESSIONALS

A wholly owned subsidiary of ICSI and registered with |BBI
(Formerly known as ICSI Insclvency Professionals Agency)

FORM B
AUTHORISATION FOR ASSIGNMENT

(Under bye-law 12A of the Agency’s Bye-laws)

No: AA2/10669/01/290722/201411 Date: 29/07/2021

This authorisation for assignment is issued to Mr. Parminder Singh Bathla, who is enrolled as a professional member of
the ICSI Institute of Insolvency Professionals with professional membership no. IBBI/IPA-002/IP-
N00217/2017-18/10669 and registered with the Insolvency and Bankruptcy Board of India as an insolvency professional
with registration no. IBBI/IPA-002/IP-N00217/2017-18/10669 under the Insolvency and Bankruptcy Code, 2016.

This authorisation is valid from 29/07/2021 to 29/07/2022

For and on behalf of ICSI Institute of Insolvency Professionals
Dr. Binoy J. Kattadiyil

Managing Director
Place : New Delhi

Date : 29/07/2021
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